
6 6 y Papers AUGUST 16, 1908 laid on th# Tabi*

[Mr. D eputy-Speaker.]

C h air calls upon him to stfop, he 
mu^t stop, and if he goes on without 

,jt^e perm ission of the Chair to speak 
on a m atter on w hich  he cannot 
speak, those rem arks should be e x ­
punged. A nd thai is the ruling tof the 
Chair.

P A P E R S  L A ID  ON THX T A B U i

R u b b e r  ( A m d t o m e n t ) R u l e r , 
C o ir  I n d u s t r y  ( A m e n d m e n t ) R u l e s , 
J u t *  T s x t t l i  ( C o n t r o l ) A m e n d m e n t

AND

A n n u a l  A d m i n i s t r a t i o n  R e p o r t  o f  
T e a  B o a r d

'The Mimlster of International Trado 
(Shri Manubhai Shah): I beg to lay
on the T able—

(i) a copy each of the follow ing 
papers: —

(a! The Rubber (Am endm ent) 
Rules, 1963 published in N oti­
fication No. G SR. 774, dated 
the 4th M ay, 1963, under sub­
section (3) of section 25 t)f 
the Rubber Act, 1947. [Placed  
tn Library. See  No. LT-1399 
63]

(b) The Coir Industry (A m end­
ment) Rules, 1963 published 
in Notification No. GSR. 1088, 
dated the 24th June, 1963 
under sub-section (3) of sec­
tion 26 of the Coir Industr^ 
A ct, 1953. [Placed in Library. 
See  No. LT-1400/63.]

(c) The Jute Textiles (Control) 
Am endm ent Order, 1963 pub­
lished in Notification No. SO. 
1889 dated the 6th July, 1963, 
under sub-section (6) of 
section 3 of the Essential 
Com m odities Act, 1955. [Plxic- 
ced in Library. See  No. L T - 
1401/63.]

(d) Annual Adm inistration R e­
port of the Tea Board fo r  the 
year 1962-63. [Placed in  
Library. See No. LT-1402/63.]

N o t i f i c a t i o n s  . u n d e r  I n d u s t r ie s  
( D e v e l o p m e n t  a n d  R e g u l a t i o n  ) 

A c t , 1951

Shri M anubhai Shah: I beg to lay on
the Table a copy each of the fo llo w ­
ing Notifications issued under sectJO* 
15 of the Industries (D evelopm ent and 
R egulation) A ct, 1931:—

(a) S .O .N o . 1605 dated the 17th 
June, 1963.

(b) S.O. No 2047 dated the 18th 
July, I960.

[Placed in  Library JSee No. LT-1403/ 
631.
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Mr. Deputy Speaker: We are cn some 
other point now.
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